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For the respondents :(mr.’j’,. Chatterjee, Counsel,
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When the matter was celled for second time none appeared
for ﬂﬁe'applicanta The applicants%thembblwés[gfgf not present, Ue
find th%t in this case after the matter was transfered to this Trﬁﬁunal
from th; High Court a notice uaé issued on 19.8,97 on both the

,partiesibut ve find that none appears for the applicant in earlisr

three c@nsecutiue dates, We gre of the vieu4that the gpplicants arp
no 1ongér interested in prosecuting this matter. The gpplicatinn ib

thus dismissed for default.
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